FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
NIRMANGOLD PLASTTECH PRIVATE L

RELEVANT PARTICULARS
1. | Name of Corporate Debtor i F Private Limited
Date of incorporation of Corporate Debtor | 03 May 2013
. | Authority under which Corporate Debtor | ROC Mumbai
is incorporated / registered
4. | Corporate Identity No. / Limited Liability | U25199MH2013PTC242846
Identification No. of Corporate Debtor

[

5. | Address of the regjstered office and Gut No. 17, Sultanpur Shivar, Near Jikthan Phata,
principal office (if any) of Corporate Tq Gangapur, Aurangabad, Aurangabad,
Debtor Maharashtra, India, 431133

6. | Insolvency commencement date in 05 June 2024

respect of Corporate Debtor
7. | Estimated date of closure of insolvency | 02 December 2024
resolution process
8. | Name and the registration number of Name: Harish Kant Kaushik

the insolvency professional acting as Registration No.
interim resolution professional IBBI/IPA-001/IP-P01469/2018-2019/12340
9 | Address and e-mail of the interim Address: 106, 1st Floor, Kanakia Atrium 2,
resolution professional, as registered Cross Road ‘A, Chakala MIDC, Andheri (East),
with the Board Mumbai 400093
Email: harishkant2007@gmail.com
10.| Address and email to be used for Address: 106, 1st Floor, Kanakia Atrium 2,
correspondence with the interim Cross Road ‘A, Chakala MIDC, Andheri (East),
resolution professional Mumbai 400093
Email: irp.ngppl isipe.com
11.| Last date for submission of claims 19 June 2024
12.| Classes of creditors, if any, under Nil

clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

13. Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

(a) Relevant Forms and https://ibbi.gov.in/en/home/downloads
(b) Details of authorized representatives
are available at:

14.

i

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Nirmangold Plasttech
Private Limited on 05 June 2024.
The creditors of Nirmangold Plasttech Private Limited, are hereby called upon to submit their
claims with proof on or before 19 June 2024 to the interim resolution professional at the
address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
againstentry No.13 to act as authorised representative of the class NAin Form CA.
Submission of false or misleading proofs of claim shall attract penalties.
Date : 07 June 2023 Sd/-
Place: Mumbai Harish Kant Kaushik
Interim Resolution Professional
Reglstratlon No. IBBI/IPA-001/IP-P01469/2018-2019/12340
For Assi; valid till 29th November 2024
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“New Delhi: Sehi on Thurs-
Sty came oot with a frane

trves furstock exchanges and
hor market nfractructiues
stitutions for their lapsss
deterting sbrormal or su-
Zapicinns iradine activities m

investors,

The ameurt of fnaneinl
sineentives e survedlan-
-ralsted bapses wonld bede-

SAFEGUARDING INTEREST ﬂ RETAIL INVESTORS

Bourses Need To Pay For Lapses In Spotlmg Abnormal Trading Activities

il investors. inere
ding activiey b the deriy
ves sesment and depl

new trading

tra-
-
el

the framewark of financil
disineentives for survellan-
cerelite leluse:swu\..!duugbe

e etratogios by markot par-
ticipant,” Sebiroted.

With "Pe:'mh o the amo-
unt of finaneclal disineenti-
ves, Sebi said il the totalan-
nual revennes of on M i
loss than He 1000 crore. thers
wonldbaafne o Be25]lakhst
the first instance of surveil-

1m0l the
of @ of temacke and o provide
nformation thal suppocts
the regu enforeement
actions,” Sebisaid.
Market surveillance by

“tution (MII) stock e
“change, cearing corporation

lance-related lapse, ReS0lakh

un hesecoind nstance and fs

1canre for the third i

onveards, Ircase the totalan

nual roverue of an M1 is bet-

ween bess than Rs L0 crorw
s

survelilanes actiyles, any
inslesquate reporting or non-
reporting of surveillncere:
Inted activity ond foilure fo
mplament the gurveillance

a_-anﬂ depagitory — during the
Jwevinus finaneial yesr and  MILS m Tingihe
Zihe vler of Instanees of  day-o-day aciivites in e

o =334, the Securitics snd B

ch lapses during the fmare macked, peporling sbnormal
cinlyear Thenewframesock  or suspicious activitics, ond

i ical July 1, the copduct of
markst intermedisries thro-

U =change Boarrl of India{Sebi) ngh the peneeation and pro-
=sail ina clrenlar “The gene:  cesaingol aleris, seekl

o “ral objective of swveillnce  ding mtionae, and cerving

o oy MIIs is thus to monitor the  onfsnoponolysis,

-‘-—-\:||ns:|rmmﬂm~thp ntagrity
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Sorveillanco-roloded
fapae inchudes any lapss ob-
servedd in the dischmyue of

Zmurkat to detect amd deter
=manipulation or abusive tra-

hepraseribedi-
e s well a5 any deday In
implementing them or only
partinlly implementing
them.

"The role of surveillance
atMIlshas bacome crucialin
ensr| II.|,[IK‘\3|FE‘\')|I!I1 r

K £
Tis 30Tkl wonled b levie o
the First, second and third in
etance, respoctively. Similar-
1y if the revenoe is less than
K= 300 crore, A fine of Rs 1

second and third instanecsof
erveillancerelatod  Inpace,
meapectvely

The remilsior said that

Ly
vizwol thesignificont
ago intreding nefivity during
the past few years. inereased
participation by retailind jvi-

: Vedanta demerger gets

nod from most creditors

wed by PTL
A major croditor - SB1
had already pranted its con-

=Newr Tethi Mining conslome
“raie Vedants Limited has recoe
_ived spprovals from the majo-

‘Veg thali dearer by 9% in May
on onion, tomato price jump’

Mumbai: The averoge cost
of & vegetarian tholi become
dearer by 04 in My prima:

o

sant eartiar tan.
Toer aware of |1-|‘|1m\ih4.mr1.(
This crueial spproval is seen

=rityof isereditors foraprope-
sl demerger of husinesses,
sstrking wn igortonl slep i

rily due
nats, and |um|u wlees. &
repur i on Thusd i

inbro

o5 lhe lnst mojor
mequirement for the compary
which was keenly watched by
thamurket, and paves thewsy
for the: i ton demergen
The demenger will creae

eeompany s planto splitingg
x mdepondent Histed compa-
TieE.

“Lant happy toletall of v
“know that we havereceivad e

1is required for
We have aos

sing thealuminium. oil & gos,
pu\\t‘r Eti\c! and forrous mato-
Tiak

{er price cemtribeted toade
crease inthecost of anonve-
metarian maal, as per Crisit
Market Infeddigence  and
Analysls’ morthly ‘RoliRloe
Ravie report.

The cosl of wveg thali
which amprizes roti, voge
; tomatnes and

8 lenders have app-
asenior Vedanta ex- sz, while theavistingzime snd
new e ied busines:
remiin wnder Vedanta Limi-
tod. en

-l:mr;scn;z of thecall vns revie

potaroes), rice. dal, rund and
salail. Increased I0RS 276 per
plite in May from Ry 255 in

The report attributed the
overall hike in the vegrtors:
an thali pricetoadds inores:
8 I ricesaf a4
potigand 43% [non o,

“Lowweer omion drrivils o
account of asignificant deop
in rabiacrenge couplod with
a decline in potato arrivils
anaceountof thegdversaim
part of laie dlight and crop
L Mizsl Bergsl contk
ribabend towands e inepense
i priees.” it said,

The prices of rico and
prlses also incrensed by 134
and 2 Iy
Priees of cumin, chilll
and veprlable oil fell

whe-

roin it hos o mardict-wi
paet or caused loseae to a lar-
g namber of imestors or at-
ferted the imtegrity of the
bt Addilionalis the sui-
delines will 199¢ be applicoble
for matters that ars procedu.
ral innature,

After the identification of
survelllanee-related lapsesar
MiLs, Sebl whil provide anop-
paiunily for e congesned
ML to malke its

cap, is 2nd most valued co
Chipmaker Prepares For Stock SplitOnJune7

widin's rallied to record
highs on Wednestday
with the artificial in-
telligence chipmakers
b bres e the §3 trillion
mark and overtoking Apple
to boeame the soeld's second
mast valushle company:
Niidia s preparing
anlie s stock ren-forme,
Tectlvean June 7,8 move that
cuitlel ingrease its appral o

The submiscions would bo
considered by the regulator
bafre imposingany tine

In case of Ingosion of
wenlty, the ammunt would be
credited by the MIT copcer
nodwithinl5 working doyste
Szbi's Investor Protection
and Edueation Funrl

Also, the resmlator has d -
veched MITs o disckese thede-
tails portaining o financinl
dizineentivis on thair wohs:
teeand in their mapect vesn-
T TRTETS, At

preventing o further increa
50 inthe costof tho veg thail,
therepartsaid.

Inzhe cazaof non-veg tha:
. eomprizes all the
setrme froredients butdal gots.
replaced by chicken, the pri
o0 declinod to Fis 5.0 1n My
ax eompared to Be 50010 the
yearagnperiod anduas Hls
Jower when empared with
prevaling April jpeice of Rs
3 perihali.

A16% decline in the broi:
o prices, which hns o 60
weightage in the overall pri
8, was the primsry =ason
fon the decline In the oosiof
mn-veg {hallona yesoneye
arbasis, it said, #n

sirge in Nvidin's market val-
us above Apple's marks a
shift in Silieon Valley which

Wodnpsday, more than the en. =
tirevalue of ATET Optimism =

abeuit Al lifted chip s oks =
toadly on Wednesday, with =
111>-I‘I1.I..‘{d1m index :a:rh‘m. z

b \m{.ﬂ CEO Jonsen = =
Huang this weeld was thesub- £
jeet of wall-to-wall coverage =
on Taiwaness teevision and 2
was. mobbed by altendees =

when he vistted the Compu-
tox tech trade foir in Taipe
wheore he was born before
moving fo the United Stajes. —

RALLIES TO RECORD HIGH

e company o
Steve Jobs has  deminated

sinee it launched she iPhone
in 2007, Nvidix's stock rose
52% to end the day at
E I, valuirg the eompa-
ny ag 81012 . Apples
itk Wit

capitalisation

Microsoft, based in Red-
mond,  Washington,  re-
mained e world's mast val-
Lable compeay &l 53,15 U
Lmll after ils shares climbed

i

and. fough competition in
Chi

what they gee az & siraight the world's bigpes
shot up” smartphone market.

Mvhilka's stock has snrgel Some invesioes also vies =
147% =0 fur in 2024, with de Apple as legsing other fech-

nology heavyweights as they
rush to build ATfeatures into
their products and services.
Analysts’ projeetions imr Ny
ota's (e earnings nave
outpaced s siellar stock
i, Mvidia i rading at 38

mand for its fopoftheline
proveseors foar cutstripping
supply o Microsoft, Mets
lasfarms and Gaogle-owner
her race to boild out
AL i
tiess el elvn

i
\:s'on Al right now, and com-
pantes like Apple and Meta
are spending on Al said
JakeTallarhide, chiel execi-
tive ulTicer at Longbow Assel

ing technology: Tt has rallicd
nearky 80% juet sinco May 21,
when Nvidia issued its latest
stellar revenue forecast. Nvi-
i aiiled naagly H150 milon
in markel capitalization o

times expoocted  carnings,
making it Joas expensive on
that bas:e than = vear ago,
when it traded at over W
Himas expecia]  eare
LSEGdata showed. reumis

—3

o
o
-

e

-5

Management., “If may be s While Nvidia rides 8 wave of © g

1w foregnone Lon kv ATenthis issmon WallStreet, =%
diawillovertahe Microsalfias  Apple s strugeling with =
well, There's n ot of retail  weak demand for iPhones = g
meney thats piling in on

Gold up %680 silver rallles 1,400-

Tiew Delhi; Gold prices jum-
ped Bis 680 to T 73,5600 per 10
grams in tho local market on
Thursday amid ajump in the
precinus metal rates intarna-
tiarally acooring o HOFC
Securites. The yellow metal
haal elosied af Ts 72,020 per 10
grams in the previeus ses

sion. Silvar aleo rallied by Rs
14 to Fa 43,900 par kg aga-
st RS S0 per ki in thepre-

“Sput gl prices (34 ca
rats) in the Delhi marots o

SEES AN UPTICK

trading Ar s TLEO0 por 10
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